Motion Regarding Report of Joint Committee on the Constitution (One
Hundred and Thirtieth Amendment) Bill, 2025; the Jammu and Kashmir
Reorganization (Amendment) Bill, 2025; and the Government of Union
Territories (Amendment) Bill, 2025 - Extension of Time

SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Hon. Speaker, Sir, I wish to
move the following motion :

That this House do extend time for presentation of the Report of the Joint
Committee on the Constitution (One Hundred and Thirtieth Amendment) Bill, 2025;
the Jammu and Kashmir Reorganization (Amendment) Bill, 2025; and the
Government of Union Territories (Amendment) Bill, 2025 upto the first day of last
week of the Budget Session, 2026
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